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UPON hearing the counsel the Court made the following
ORDER

Perused the affidavit dated 27.06.2020 of
the petitioner-Aman Lohia.

Considering the fact that the proceedings
before the Court in Dubai are slated to be heard
for withdrawal on 30t June, 2020, post these

matters on 2" July, 2020.

(NEETU KHAJURIA) (VIDYA NEGI)
COURT MASTER COURT MASTER



		2020-06-29T15:55:58+0530
	DEEPAK SINGH




